
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 10464 0 24 24 0 0 2 2 10486

CIVIL SECOND   APPEAL 3269 0 18 18 0 0 3 3 3284

EX. FIRST APPEAL 54 0 0 0 0 0 0 0 54

EX. SECOND APPEAL 12 0 0 0 0 0 0 0 12

CIVIL MISC. APPEAL 30071 17 137 154 0 0 2 2 30223

CIVIL REVISION 562 0 13 13 0 0 1 1 574

CIVIL REVIEW 643 4 3 7 0 0 1 1 649

CUSTA (CUSTOM APPEAL) 14 0 0 0 0 0 0 0 14

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 408 7 0 7 0 0 0 0 415

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 752 0 0 0 0 0 1 1 751

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 16 0 0 0 0 0 0 0 16

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 21 0 0 0 0 0 0 0 21
CIVIL TRANSFER APPLICATION 390 0 15 15 0 0 2 2 403

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 1 0 0 0 0 0 0 0 1
SPECIAL APPEAL ( CIVIL) 8 0 0 0 0 0 0 0 8

SPECIAL APPEAL ( WRIT) 1962 69 0 69 0 2 0 2 2029

CIVIL CONTEMPT 4867 6 61 67 0 0 8 8 4926

CIVIL WRIT 67977 36 672 708 0 11 259 270 68415

OOS 1 0 0 0 0 0 0 0 1

CENTRAL EXCISE APPEAL 170 2 0 2 0 0 0 0 172

CROSS OBJECTION 1054 0 0 0 0 0 2 2 1052

CIVIL REFERENCE 1 0 0 0 0 0 0 0 1

C.M.AP. (WAKF TRIBUNAL) 17 0 0 0 0 0 0 0 17

          TOTAL  “A” 122759 141 943 1084 0 13 281 294 123549

CRIMINAL SIDE

MURDER REFERENCE 7 0 0 0 0 0 0 0 7

CRIMINAL APPEAL 22709 17 407 424 0 1 29 30 23103

CRIMINAL REVISION 9395 0 76 76 0 0 21 21 9450

9477 0 490 490 0 0 108 108 9859

2694 0 1310 1310 0 0 865 865 3139

CR. CONT. PETITION 4 0 0 0 0 0 0 0 4

CRIMINAL REFERENCE 1 0 0 0 0 0 0 0 1

HABES CORPUS 116 34 0 34 0 18 0 18 132

CR. L TO A 456 0 4 4 0 0 10 10 450

CRLW 419 12 170 182 0 5 92 97 504

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 45279 63 2457 2520 0 24 1125 1149 46650

TOTAL A + B 168038 204 3400 3604 0 37 1406 1443 170199

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

JUNE-2023

CRL. MISC. PET.
U/S 482 CR. P.C.

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C.



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

JUNE—2023

KIND OF CASES
01/08/22 I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

583 20 79 99 0 2 32 34 648

2238 0 70 70 0 0 30 30 2278

10367 0 490 490 0 0 82 82 10775

55 0 58 58 0 0 42 42 71

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

293 0 23 23 0 0 7 7 309

           TOTAL -C 13536 20 720 740 0 2 193 195 14081

CRIMINAL TRANSFER PET. 47 0 6 6 0 0 0 0 53

0 0 0 0 0 0 0 0 0

           TOTAL -D 47 0 6 6 0 0 0 0 53

TOTAL  C+D 13583 20 726 746 0 2 193 195 14134

TOTAL A+B+C+D 181621 224 4126 4350 0 39 1599 1638 184333

17 0 0 0 0 0 0 0 17

8 0 0 0 0 0 0 0 8

10 0 0 0 0 0 0 0 10

2087 0 20 20 0 0 2 2 2105

775 0 18 18 0 0 3 3 790

4428 0 50 50 0 0 1 1 4477

305 0 13 13 0 0 1 1 317

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

381 0 15 15 0 0 2 2 394

17 0 0 0 0 0 0 0 17

1491 58 0 58 0 3 0 3 1546

40252 24 671 695 0 10 231 241 40706

TOTAL -E 49775 82 787 869 0 13 240 253 50391

1552 1 30 31 0 1 14 15 1568

CIVIL MISC. CASE 2820 24 29 53 0 2 5 7 2866

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 48 0 0 0 0 0 0 0 48

TOTAL -F 4420 25 59 84 0 3 19 22 4482

TOTAL  E+F 54195 107 846 953 0 16 259 275 54873

TOTAL- MISC.  (C+D+E+F) 67778 127 1572 1699 0 18 452 470 69007

TOTAL  A+B+C+D+E+F 235816 331 4972 5303 0 55 1858 1913 239206

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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